
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Friday the 01st day of December 2023 at 10.40 a.m 

                                                 (VIRTUAL MODE) 
          Click here to join VC 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and 

        Hon’ble Mrs. Shreesha Merla, Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1 Comp App (AT) 

(CH) (Ins) 
No.415/2023 

For Condone 

Delay 

IA No. 

1266/2023 

Kishan Chand 

Suresh Kumar  
Vs 

Santhanam 

Rajashree 

Mr. Shubhang P Nair  

2 Comp App (AT) 
(CH) (Ins) No. 

416/2023 

For Condone 

Delay 

IA No. 

1267/2023 
 

Joint Commissioner 
of Commercial Tax & 

GST  

Vs 

Sripatham 

Venkatsubramainan 

Ramkumar, RP of 
Sical Logistics Ltd. & 

Anr. 

 

M/s. Sheshadeba Das   

3 Comp App (AT) 
(CH) (Ins) No. 

421/2023 

For Stay 

IA No. 

1281/2023 

 

Dinesh Prabhakaran  
Vs 

Asset Reconstruction 

Company (India) Ltd. 

& Anr.   

 

Mr. KR Jinan  

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

4 Comp App (AT) 

(CH) (Ins) No. 

375/2023  

For Stay  

IA No. 
1146/2023  

Leave to file  

IA No. 

1147/2023 

To Adv. Hg. 
IA No. 

1271/2023 

 

Reliance Commercial 

Finance Limited, Rep 

by Mr. Senthil Kumar  

Vs 

Tharuvai 
Ramachandra 

Ravichandran, RP, 

JBM Homes Pvt. Ltd. 

& Anr.  

 
WITH 

Ms. K Jayasudha  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=m168e92eb4264ba317afd43fdfb7e0812


 
 

5 Comp App (AT) 

(CH) (Ins) No. 

376/2023  

For Stay  
IA No. 

1148/2023 

Reliance Commercial 

Finance Limited  

Vs  

LICHFL Trustee 
Company Pvt Ltd & 3 

Ors. 

 

Ms. K Jayasudha Mr. Srinivasan MD- R1 

6 Comp App (AT) 
(CH) No. 02/2022     

For Condone 

Delay   

IA No.10/2022   

For Stay   
IA No. 11/2022 

 

Shibu John & 3 Ors    
Vs 

Transmarine Services 

India P Ltd & 4 Ors 

M/s Surana & 
Surana 

Ms. Elambharathi- R4 
& R5     

Mr. NP Vijayakumar- 

R2 

7 Comp App (AT) 

(CH) (Ins) No. 

68/2023  

For Condone 

Delay  
IA No. 248/2023  

Leave to file  

IA No. 250/2023  

To Dispense with  

IA No. 249/2023 

 

Mr. Kamal Babbar  

Vs  

Mr. KN Rajkumar & 

10 Ors 

Ms. Rubina Q Mr. Sandeep Kumar 

Ambalavanan 

8 Comp App (AT) 

(CH) No. 92/2023 

For Urgent 
Hearing 

IA No. 

1171/2023 

 

Global Best 

Foundries Pvt Ltd & 

Anr. 
Vs 

D Suseela 

Dr. KS Ravichandran 

 

 

9 Comp App (AT) 

(CH) (Ins) No. 

301/2023  
For Stay  

IA No. 921/2023 

Nacre Gardens 

Hyderabad Limited   

Vs  
Telengana State 

Industrial 

Infrastructure 

Corporation 

 

Mr. Siddharth Batra  

10 Comp App (AT) 
(CH) (Ins) No. 

357/2023  

For Condone 

Delay  

IA No. 

1085/2023  
For Exemption  

IA No. 

1084/2023  

For Stay  

IA No. 
1087/2023 

 

 

LICHFL Trustee 
Company Pvt Ltd  

Vs 

Lakshita Jain & 2 

Ors. 

M/s J Sagar 
Associates  

Mr. Srinivasan MD  

Mr. CV Shailendran- 
R1 



 
 

11 Comp App (AT) 

(CH) (Ins) No. 

364/2023  

For Stay  
IA No. 

1116/2023 

Mr. A Rajendra, Ex-

Shareholder & 

Suspended Board of 

Director of Dharti 
Dredging & 

Infrastructure Ltd.  

Vs  

Mr. Gonugunta 

Madhusudhan Rao, 
RP of Dharti Dredging 

& Infrastructure Ltd. 

& 4 Ors.     

 

WITH 

Ms. Harshini 

Jhothiraman 

Ms. Disha Parekh- R1 

Ms. Neha Bhosale- R2-

R4 

Mr. Kumar Anurag 
Singh- R5  

12 Comp App (AT) 

(CH) (Ins) No. 
365/2023  

For Stay  

IA No. 

1117/2023  

To dispense with  
IA No. 

1118/2023 

Mr. A Rajendra, Ex-

Shareholder & 
Suspended Board of 

Director of Dharti 

Dredging & 

Infrastructure Ltd.  

Vs  
Mr. Gonugunta 

Madhusudhan Rao, 

RP of Dharti Dredging 

& Infrastructure Ltd. 

& 4 Ors. 

Ms. Harshini 

Jhothiraman 

Ms. Disha Parekh- R1 

Ms. Neha Bhosale- R2-
R4 

Mr. Kumar Anurag 

Singh- R5 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

13 Comp App (AT) 

(CH) No.32/2022 

Sivagnanagovindasam

y Nambi, Shareholder 

cum Director of 

Manasanthi Mental 

Health Care Pvt. Ltd.   

Vs  
The Registrar of 

Companies, Chennai 

Mr. CS K. Gaurav 

Kumar 

Mr. Avinash Krishnan 

Ravi 

 

For Directions 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

14 IA No. 

1014/2023 
(Recall)  

in  

Comp App (AT) 

(CH) (Ins) 

No.159/2023    

For Stay    
IA No.527/2023  

For Clarification  

IA No. 967/2023 

 

D Srinivasa Rao      

Vs      
Stressed Assets 

Stabilization Fund & 

Anr.   

Mr. D Srinivasa Rao Mr. T Ravichandran 



 
 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

15 TA (AT) No. 

100/2021   
(CA (AT) No. 

209/2019) 

Keerti Anurag 

Investments Pvt. Ltd. 
& Anr        

Vs      

Sai Anupama 

Agencies Pvt. Ltd. & 

15 Ors. 

 

Mr. Aashish Jain 

Lunia 
Mr. Yogesh Jagia 

16 TA (AT) No. 

211/2021   

(CA (AT) (Ins) 

No.1424/2019) 
 

Western Coalfields 

Ltd    

Vs      

Sai Wardha Power 
Generation Ltd & 5 

Ors 

 

Mr. Aaditya A Pande Mr. Srinivasan MD- R4 

17 Comp. App (AT) 

(CH) (Ins) No. 

294/2021  

For Condone 
Delay  

IA No. 627/2021   

For Exemption  

IA No. 626/2021 

M.G. Mohan Kumar & 

2 Ors   

Vs   

American Road 
Technologies & 

Solutions Pvt Ltd 

M/s Poovayya & Co 

Mr. Tejpal Singh 

Rathore 

Mr. ML Sharma 

18 Comp App (AT) 

(CH) (Ins) 
No.399/2022  

For Exemption  

IA No. 951/2022  

For Stay  

IA No. 952/2022  
Leave to file  

IA No.  953/2022 

 

T. Raviprasad  

Vs  
SCL Infratech Ltd. & 

Anr.     

 

 

 
 

 

 

 

WITH 

Mr. Zain A Khan Mr. Bikki Ravendra 

Babu - R2 

19 Comp App (AT) 

(CH) (Ins) 
No.400/2022 

Leave to file  

IA No. 957/2022  

For Exemption  

IA No. 958/2022  
For Stay  

IA No. 959/2022 

 

Damavarapu Srinivas  

Vs  
VR Constructions & 

Anr 

Mr. Kumar Anurag 

Singh 

Mr. Bikki Ravendra 

Babu– R1 

20 TA No. 14/2022 

(CA (AT) No. 

376/2018) 

Chamundesware 

Studio & laboratory 

Private Limited & 4 

Ors  
Vs   

Smt. Swarnalatha 

Rajaiah & Anr.   

 

WITH 

Mr. Vivek Holla Mr. Nikhil Nayyar  Mr. 

Divyanshu Rai- R1 & 

R2 



 
 

21 TA No. 68/2021 

(CA (AT) No. 

413/2018) 

K. Rajaiah Since Dead 

Rep by its LR’s  

Vs  

Chamudesware 
Studio & Laboratory 

Pvt. Ltd. & Ors 

 

Mr. Nikhil Nayyar Mr. 

Divyanshu Rai 
Mr. Vivek Holla 

22 TA (AT) No. 
104/2021  

(CA (AT) (Ins) No. 

691/2020) 

To implead 

IA No.1282/2023 

Securities and 
Exchange Board of 

India      

Vs      

Kerala Housing 

Finance Ltd. & 10 Ors    
 

WITH 

 

Mr. Rahul 
Unnikrishnan 

Mr. PD Vincent (RP)      
Mr. PV Vinod-R1     

Mr. Rama 

Subramaniam Raja    

Mr. AS. Aravind-R2 

23 TA (AT) No. 

105/2021   

(CA (AT) (Ins) No. 

692/2020) 
To implead 

IA No.1283/2023 

Securities and 

Exchange Board of 

India  

Vs     
Kerala Housing 

Finance Ltd. & 10 

Ors. 

 

Mr. Rahul 

Unnikrishnan 

Mr. PD Vincent (RP)      

Mr. PV Vinod-R1     

Mr. Rama 

Subramaniam Raja   
Mr. AS. Aravind-R2 

24 TA (AT) No. 

173/2021 
(CA (AT) (Ins) No. 

606/2020 

For Stay 

IA No. 

1619/2020 

For Exemption 
IA No. 

1620/2020)  

    

Sepco Electric Power 

Construction 
Corporation    

Vs    

Mr. Sumit Binani, IRP 

of KSK Mahanadi 

Power Company Ltd. 

& Ors. 

M/s Archeus Law M/s Shardul 

Amarchand Mangaldas 
& Co-R1 

25 TA (AT) 

No.188/2021  

(CA (AT) 
No.77/2019)  

For Condone 

Delay  

IA No. 301/2023 

 

Dr. Joe Verghese & 3 

Ors.  

Vs 
Omega Hospitals Pvt 

Ltd & 6 Ors.    

 

WITH 

Mr. M. Narayana Bhat Mr. AM Sridharan- R1   

Mr. Saji P John- R4 & 

R6  
Mr. Prasad 

Vijayakumar- R5 

 

26 TA (AT) No. 

189/2021  

(CA (AT) No. 

105/2019) 

Dr. P Mahabala Rai  

Vs 

Omega Hospitals Pvt. 

Ltd. & 10 Ors 

 

Mr. K Sathyamurthi Mr. AM Sridharan- R1   

Mr. Prasad 

Vijayakumar- R5 

27 TA (AT) No. 

193/2021  

(CA (AT) (Ins) No. 

818/2020 

Damodar 

Muddukrishna   

Vs   

Cygilant India 
Research & 

Development Pvt Ltd. 

 

 

Mr. Mithun Shashank Ms. Padmaja Kaul 



 
 

28 Comp App (AT) 

(CH) (Ins) No. 

238/2021  

For Condone 
Delay  

IA No. 500/2021  

For Stay  

IA No. 501/2021 

For Exemption  
IA No.502/2021 

Urgent Listing  

IA No.503/2021 

 

Andritz Hydro Pvt Ltd  

Vs  

Ravindra Beleyur RP 

& 3 Ors 

Ms. Deepika Murali Mr. T. Ravichandran - 

R1 

M/s Vinithra 

Srinivasan & Varun 
Srinivasan- R3  

Mr. Akshay Sharma- 

R4 

29 Comp App (AT) 

(CH) (Ins) No. 

387/2022   
For Stay  

IA No. 921/2022  

To Adv Hg  

IA No. 201/2023 

 

Mr. VVV 

Satyanarayana Rao  

Vs  
India Infrastructure 

Finance Company 

Ltd.& 2 Ors 

Mr. Yogesh Jagia Mr. Amir Bavani - R1  

M/s. Khaitan Legal 

Associates- R2 & R3 

30 Comp App (AT) 
(CH) (Ins) No. 

151/2023  

For Stay    

IA No. 501 & 

743/2023 

For Urgent 
Hearing 

IA No. 744/2023 

 

Dreamz Infra India 
Limited    

Vs  

Dreamz Sneh Project 

Allottees Welfare 

Association & Anr. 

 

M/s King Stubb & 
Kasiva 

Ms. Usha DN- R1  
Ms. P Chitra Nirmala- 

R2 

 

Copy to: 

By the order of Hon’ble Member (Technical)  
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